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 India  become  self-sufficient  for  pro-
 ducing  this  enriched  uranium  so  that
 we  need  not  always  depend  on  the
 United  States?  I  feel  that  the  agree-
 ment  which  was  signed  by  India  at
 that  time  that  uranium  will  not  be
 taken  from  any  other  source,  is  a
 wrong  agreement  and  it  should  not
 have  been  signed  by  the  Government
 of  India.  Therefore,  I  would  like  to
 ask  whether  this  Government  is  going
 to  scrap  this  thing  or  it  will  continue.

 SHRI  MORARJI  DESAI:  Well,  my
 hon.  friend  can  certainly  claim  wisdom
 for  his  suggestion  when  he  says  that
 this  should  not  have  been  signed!
 Then  we  would  not  have  entered  into
 the  agreement  and  Tarapore  would
 not  have  come  into  existence.  What
 is  the  use  of  sitting  in  judgment  like
 this  over  other  people.  Simply  be-
 cause  we  don’t  like  them?  ‘That.  is
 not  in  conformity  with  the  interests
 of  the  country.  (Interruptions).  I  can
 certainly  tell  my  friends  more  storng
 ly  than  I  can  tell  them  on  that  side.
 It  is  not  right:  it  is  not  the  correct
 attitude  af  all.

 Now,  as,  to  what  I  should  tell  the
 USA  President  I  think  my  hon.  friend
 will  be  well  advised  to  leave  it  to  me
 and  not  advise  me.  (Interruptions).

 33.05  hare.

 PUBLIC  ACCOUNTS  COMMITTEE

 Suventy-Seventn  Rerort

 SHRI  C.  M.  STEPHEN  (Idukki):  I
 beg  to  present  the  Seventy-seventh
 Report  of  the  Public  Accounts  Com.
 mittee  on  paragraphs  relating  to  Direct
 Taxes  included  in  the  Report  of  the
 Comptroller  and  Auditor  General  of
 India  for  the  year  ‘1978-76,  Union
 Government  (Civil),  Revenue  Receipts,
 Volume  I.
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 COMMITTEE  ON  PUBLIC
 UNDERTAKINGS

 Excuru  Rerorr
 SHRI  JYOTIRMOY  BOSU  (Dia

 mond  Harbour):  I  beg  to  present  the
 Eighth  Report  of  the  Committee  en
 Public  Undertakings  on  Jute  Corpora-
 tion  of  India  Limited-—Government’s
 Unfair  Pricing  Policy  for  Raw  Jute.

 ESTIMATES  COMMITTEE
 NINETEENTH  REPORT  AND  MINUTES

 SHRI  SATYENDRA  NARAYAN
 SINHA  (Aurangabad):  I  beg  to  pre-
 sent  the  following  Report  and  Minutes
 of  the  Estimates  Committee:

 (l)  Nineteenth  Report  on  the
 Ministry  of  Railways  (Railway
 Board)—Loss  and  Damage  Claims
 on  Indian  Railways.

 (2)  Minutes  of  the  sittings  of
 the  Committee  relating  to  the  above
 Report.

 COMMITTEE  ON  THE  WELFARE  OF
 SCHEDULED  CASTES  AND

 SCHEDULED  TRIBES

 SEVENTRONTH  AND  EIGHTMENTH  Rerorts

 SHRI  SURAJ  BHAN  (Ambala);  I
 beg  to  present  the  following  Reports
 (English  and  Hindi  versions)  of  the
 Committeee  on  the  Welfare  of  Sche-
 duled  Castes  and  Scheduled  Tribes:

 (i)  Seventeenth  Report  on  Ac-
 tion  Taken  by  Government  on  the
 recommendations  contained  in  their
 Tenth  Report  on  the  Ministry  of
 Finance,  Department  of  Eeconomic
 Affairs  (Banking  Division)—Recruit-
 ment  of  Management  Trainees  in
 the  Allahabad  Bank.

 (2)  Eighteenth  Report  on  Action
 Taken  by  Government  on  the  recom-
 mendationg  contained  in  their  Forty-
 first  Report  (Fifth  Lok  Sablia)  on
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 the  erstwhile  Cabinet  Secretariat
 (Department  of  Personnel  and  Ad-
 ministrative  Reforms)—Reservations
 for  Scheduled  Castes  and  Scheduled
 ‘Tribes  in  Services.

 —

 33.08  hrs.

 DEMANDS  FOR  GRANTS.  978-79—
 Contd.

 MrnisTRyY  oF  AGRICULTURE  AND
 InricaTion--Contd.

 MR.  SPEAKER:  We  will  now  pro-
 «eed  with  further  discussion  and  vot-
 ing  on  the  Demands  for  Grants  under
 the  control  of  the  Ministry  of  Agricul-
 ture  and  Irrigation  along  with  the
 cut  motions  moved.

 Shrj  Sukhender  Singh  was  no  his
 legs.  You  have  already  taken  five
 minutes.

 SHRI  SUKHENDRA  SINGH  (Sat-
 na):  No,  only  one  minute.

 MR.  SPEAKER:  The  record  is  there.

 att  लुखेना सिह सिह  :  प्रध्यक्ष  महोदय,  कल
 में  कृषि सत्री  क  ध्यान

 SHRI  HARI  VISHNU  KAMATH
 (Hoshangabad):  Sir,  how  much  time

 ‘is  available  for  this?

 MR.  SPEAKER:  Forty  five  minutes
 will  be  available  for  the  debate  and
 one  hour  for  the  Minister.

 SHRI  HARI  VISHNU  KAMATH:
 ‘When  will  the  Home  Ministry  be
 taken  up?

 MR.  SPEAKER:  Immediately  there-
 after,

 SHRI  HARI  BISHNU  KAMATH;:  I
 have  a  suggestion  in  this  regard.  We
 are  all  concerned  because  the  Home
 Minister  is  reported  to  be  ill.  We  all
 pray  for  his  speedy  recovery  but....
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 MR.  SPEAKER;  The  Mitistry  is  not
 ill:  it  is  the  Home  Minister...

 SHRI  HARI  VISHNU  KAMATH:  I
 would  like  to  suggest  a  via  medic  be~
 cause  the  Home  Minister  will  not  be
 available  here  to  reply  to  the  debate.
 I  would  suggest  a  vic  mcdia  as  had
 happened  in  the  Third  Lok  Sabha,
 when  the  Demands  were  voted  in  full.
 The  debate  on  the  working  of  the
 Home  Ministry  may  be  taken  up  dur-
 ing  this  very  session  when  he  comes
 back  to  the  House  hale  and  hearty
 and,  in  the  meantime,  we  may  take
 up  Stee]  and  Mines  and  Energy  also.

 MR.  SPEAKER:  No,  no,

 श्री  सुलेख  साहू-  (सतना)  :  प्रत्यक्ष
 महोदय,  कल  मैंने  कृषि  पत्नी  जी  का  ध्यान
 मध्य  प्रदेश  की  भ्र वस् था  के  बारे  मे  झा कवित
 किया  था  घौर  मैंने  निवेदन  किया  था  कि
 मध्य  प्रदेश  इतना  बडा  प्रदेश  होते  हुए  भी
 आज  वहा  पर  सिचाई  की  सुविधा  नही  है,
 लैंड  रिफार्म  वहां  नही  के  बराबर  सभा  है
 शौर  भी  अनेक  तरह को  सुविधाएं,  नाविक
 सहायता  झादि  जो  केन्द्र  की  तरफ  से  उस  को
 दी  जानी  चाहिए  थी  वह  नहीं  दी  गई  है।
 मध्य  प्रदेश  की  सरकार  ने  वहा  की  सिखाई
 क्षमता  बढ़ाने  के  लिए  झपने  प्रदेश  मे  20
 बृहत्‌  सिलाई  योजनाके  का  प्रस्ताव  केन्द्र  को
 भेजा  है।  मै  माननीय  कृषि  मती  जी  के  माध्यम
 से  प्रार्थना  करता  हु  कि  मे  जो  20  सिचाई
 योजना  हैं  इन  को  स्वीकृति  प्रदान  की  जाय  ।
 मैं  उन  सब  को  तो  नहीं  पढ़ता  हूं,  उसमें
 विशेषकर  जो  मेरा  इलाका  है  जिससे  विध्य
 प्रदेश  कहते  है,  जो  सब  से  उपेक्षित  है,  वहा  के
 लिए  जिन  सिचाई  योजनाओं  की  मांग  की
 गई  है  उन  में  एक  तो  वाण  सागर  योजना  है
 शौर  दूसरी  राज बाट  योजना  है।  में  माननीय
 मंत्री  जी  से  प्रार्थना  करूगा  कि  इन  दोनों
 योजना  की  स्वीकृति  वह  दें  फ्लोर  जो  20
 सिचाई  योजनाएं  हैं  जिन  के  लिए  प्रदेश  की
 सरकार  ने  मांग  की  है  उन  की  भी  स्वीकृति
 देकर  आदेश  को  सिंचाई  की  क्षमता  को  बढ़ाएं  ny


